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PREFACE 
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RESUME OF WORK DONE BY LOK SABRA DURING THE THIRTEENTH 
SBSSION OF FIFTH LOK SABRA-PBBR.UARY-MAy,1975_ 

I. DURATION OF SESSION 

Date of commencement . 

Date of adjournment st'" di, 

Date of proroptiOD 

17th FebnIary. 1975. 

• 9th May. 1975. 

Ism May, 197'. 
49 Number of daY' of .lttllll' 

Number of houn of .ittinp . • 354 bean and 30 ~  

a. ADJOURNMENT MOTIONS 

(I) CoDeeat-wltblleld la dI_ ..... 

SI.No: Subject Name of" the Dille aD Time 
Member which taken 

I 2 3 

hi':::: 
the 
HoUle 

.  I The failure of the Government 
to control the groWing cult 
of violence in the country u 
is evidenced by the violent 

(x) Dr. Laxminara- 7-4-7S 
yan Pandeya 

(a) Shri R. R. Sharma 

attack on April 2, I97S on (3) Shri Atal Bibari 
Shri Jayaprakaah Narayan Vajpayee 
and memben of Nav Nirman (4) Shri Dinen Bhat-
Samiti including a Member ~  
of Parliament 6y a mob of Shri Knshna Chandra 
Youth Congress and Chhatra Halder 
Parishad in the preaence of a Shri Ajit Kumar Saba 
West Bengal Ministerin a bid Shri J IIJdish 
to disrupt a student meeting Bhattacharyya 
in the Calcutta University Shri D. Deb 
Institute. ~  Shri Sharad 

"Yadav 
(6) Shri Samar Guh 
(7) Shri Janeshwar 
Misra 

(8) Shri Madhu 
Umae 

(9) ~ lyotirmoy 
Boau 

(xo) ShrlllPDAathrao 
JOIhi 

(n) Shri Madh. 
DlII1daTlte 

H.M. 

6 

* Includel 
the time 
taken ill 
IUbmfa-
sion_made 
in reapect 
of 81. 
Nos. a 
and 3. 



2 

I 2 3 4 S 6 

---------------...------------
2 Government'. aileIlce ~  

Shri Jayaprakasb ~  
repeated calla to the am* 
forces to prepare for revolt. 

:.>,·H " 

8bri lndrajit Gupta 
8bri Ramavatar 
Sham 
Sbri Sarjoo Pandey 
. Shri BboReJ]dra Jba 
Mau1ana lsbaque 
.·Sambbali 
8hri B. S. Bhaura 
Sbri Jbarkhande Rai 
Shrl H. N. Mukerjee 
Sbri S. M. Banerjee 
Slui S,A, u .... __ 

~  

3 The failure of the Government I. Shri Madhu 
to prevent Shri Morarji Desai's Limaye 
fast ~  him to jn-2. Shri Jyotirmoy 
dype the ~~ ~  '. ~ So.u 
the electlons to the 0 ... 
Assembly before the ,. Of 
MODlOOn in accordance With 
the Ulurances aiven J:;y .. it 
that the poll will be held loon 
after the completion of delimit-
ation or constituencies and 
revision of electoral rolls. 

(ll) Admitted and DlsenaMII 

7-4-75 

Subject Name of Member nate Date 
when wilen 
admitted diacussed 

H.M. 

Daci,ion 
of the 
HOUle 

Time 
taken 

H. M. 

The total failure of the Go- Shri Madhu Limaye I8-2-1S I8-2-1S Negatived 
vernment to solve 

6. so • 
the mystery of the Sam-
astipur bomb cue even 
after a lapse of one and 
a half month and the in-
ordinate delay in setting 
up a Commission of In-
Quiry for which a uni-
venal demand Was 
made immediately after 
the death of Sbri L. N. 
Mishra. 

", ------
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SUMMARY 

I. Bills pending at the cnd of lut ICl5ion 

2. Bills introduced 

3. kills withdrawn 

4. Motion for consideration negatived 

IW 

16 

" I 

5. Debate adiourned I 

6. Part-discussed I 

7. Billa pendiIli at the end of the scssion vide oara No. a)6a of BlI1letin Put II, 
dated the 26-5-1975 . • ala 

13 



... CALLING A'M'BNTION STATEMENTS 

SI. Brief .abject Name of the Mem- Name of the MiniJ.. Time 
No. ber wbo ca1Ied attcD- ter taken 

dOD 
Date of ltatement 

I 3 .. 5 

H.M. 
I. Resumr,on of U'II1I lupply by Shri H. N. Shri Y. B; CbaYaD 0-38 

U.S •• to PakiIwl. Mukherjee 
18-2-1975 

2. Cotton p-owen ICttiDa DO buym, ShriM.C.DIp Prof. D. P. Ciulno- 1-14 
Cotton Corporation not pur- padhyaya 
chuing cotton aDd Govern-
ment Dot comina forward with 24-2-1975 
price support. 

3· Fertiliser wonh Rug:: twenty Shri M. Ram Gopal Shri Annuahib P. 0-30 
laths gutted in a at Oklta, Reddy Shinde 
Jamnagar. 

25-2-1975 

4· Unearthing of a multi-Iakh rupee Shri R.K. Sinha Shri Pranab Kumar 0-27 
racket in soiled notes conver- Mukherjee 
sion in R.B.I. 

27-2-1975 

S· Smuggling of crime and ob-
scene thriller films into the 

Shri Era Sezhiyan Shri I.K. Gujral 0-30 

country and their uncensored 4-3·1975 
Icreening in public theatres. I 

6. Wagon breaking racket in Kode- Shri Balakriahna Shri Mohd. Shaft 1--00 
rama swindling Railway. to Venkanna Naik Qureshi 
the extent of Rs. S c:rores. 

5-3-1975 

7· Industrial raw material worth!Ra. Shri Sat Pal Kapur Shri D.P. Chatto- O-S2 
100 crore8 imported by padhyaya 
M.M.T.C. lying uncleared at 
major porta. 12-3-1975 

8. Death of 40 pilgrims near J una· Shri Pruannbhai Shri K. Brahma· 0-46 
garh on the occasion of Maha- Mehta nanda Reddy 
shivratri fair on IJ-3-I975. 

13-3-J975 /. Damaae to life and property by Shri Virbhadra Shri Annuahib P. 0-33 
earthquakes in Himachal Pra- Singh Shinde 
desh. 

J7-3-J975 

10. Decision of Delhi Higher Secon- Shri S.M. Banerjee Prof. S. Nurul 1-20 
~ teachen to launch Satya- Huan 

a resulting in postpone-
ment of examination. 18-3·1975 

14 



, 

15 

I 3 

II. Abrupt dOlure of Danaras Hin- Shri Jagannathrao 
du Uni'Yerftty; . Jeabi 

12. Unilateral rev.-stion of the Shri Shyamnandan 
RouOIe by U.S.S.R. in relation Mishra 
to ita Rupee value. 

13. Closure of Khandsari Units due Shri M. Ram Gopal 
to abnormal increase in Excise Reddy 
duty. 

14. C101ure of Jawaharlal Nehru Shri S.M. Ban5jee 
University. 

15. Shri Moruji Desai's iDdetinite Shri Atal Bibari 
fast dcmaDdiDa ID early poll Vajpayee 
in Guiarat:. 

4 

Shri D. P. Yaday 

19-3-1975 

Shri C. Subnma-
niam 

20-3-1975 

Shri Pranab Kumar 
Mukherjee . 

26-3-1975 

Prof. S. Nurul 
Hasan 

16. Burning of 60 houaes ofHarijans Shri Shankar Dayal Shri F.H. Mobain 
and murder of their 3 children SinJh 
in Navada district of Bihar. 15-4-1975 

17. Attempt made to stop work at Shri Indrajit Gupta Shr Chandrajit 
Bhilai Steel Plant. Yadav 

18. Discriminatory policy re: pro- Shri Samar Guha 
curement price of rice. 

-------
16-4-1975 

Shd Annasahib 
P. Shinde 

21-4-1975 

5 

~ 

~  

0-5j 

0-37 

1-¢6 

19. Attempts of international cartels Shri Piloo Mody 
to smuggle synthetic textiles 
into India. 

Shri Pranab Kumar 0-53 
Mukherjee 

20. Refusal of permission to the F.C.1. Shri Hari Singh 
by Punjab Government to 
enter the State grain market 
for wheat procurement due to 
non-payment of sales tax 
amounting to Rupees 9 crores. 

22-4-1975 

Shri Annasahib 
P. Shinde 

28-4-1975 

0-24 

21. Resignation of the General Shri Indrajit Gupta Shri Chandrajit 1-14 
Manager, Durgapur Steel Plant. Yada\' 

9-5-1975 

s. DIVISIONS 
No. 01 Divisicns held ...................... 21 
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6. FINANCIAL BUSINESS 

.. .subject. Date of Dato<a) of diac:uaion Time 
presentation tllken 

I 2 3 4 

H M 
(i) ...... y Badpt 

Budget (Railway.) for 1975-76. 20-2-75 0 44 
5-3-751 
6-3-75 ~ GeDeral Discuslion 12 43 
7-3-7$ 
J0-3-75J 

J7-3-75 1 Dilc:uui.on and voting on 7 50 
18-3-75 J Demanda for Grants. 

~  Demands for 
19-3-75 

I 
@Diac:lulioD and.oting on ") 

ts in respect of Budget ~  Demands I 
(Railwaya)for-I974-7'. for ta (Rail"a",). I 

10-3-7' 19-3-7' 
Demands for &ceu Grantl I (lDiac:uaion and vo-

12 
37 

in respect of Budget (Rail- I tina on Demands for 
ways) for 1972-73. J &cea Grants 

(RaIlways). j 

(ii) General Baclpt 

Budget (General) for 197'-76. 28-2-75 
10-3-751 
12-3-75 General Discussion 

1 14 

17 IS 
13-3-75J 
14-3-75 

14-3-15 Voting on Demands 0 02 
for Grants on Account 

Discussion a'll Yotirag on DmtiIIId, for Gr4'lts-

7-4-7S1 
8-4-75 

(Voted without ~

lion.) 

9-4-75 l 
10-4-75 lr Agriculture and Irrigation 
II-4-75 
IS-4-7SJ 

15-4-75 }External Affairs 
16-4-75 

16-4-75 ") 
18-4-7S >-Defence 
21-4-75) 

21-4-75 ") 
22-4-75 >-Commerce 
25-4-75 J 

17 53 

6 31 

7 24 

~ 

2S-4-7,,}InjUstry and Civil 
~  ~ 

9 02 

@Diac'lSsed together. 



• 

J 

Supplementary Demand, for 
Grants in respect of Budget 
(General) for 1974-75. 

Demand. for Excels Granta in 
respect of Budget (General) 
for 1972-73. 

t 

17-3-75 

8-S-7S 

17 

29-4-75 

39-4-75 
at 

~ P. M. 
Guillotined 

20-3-75 

.---
3 4 

H .M 

Home Main 1 oS 

r Communications 
Hducation & Social 

0 03 

Welfare 
Energy 
Finance 
Health & Family 

~ 

Information and 
Broadcastinl! 
Labour 
"W, Justice and 
Company Mail'll 
Petroleum & Cbemicall 
Planning 
Shippin,l Tranaport 
Steel & ines 
Supply & Rehabilitation 
Tourism & Civil Aviation 
Works & Housing 
Atomic EnerJY 
Culture 
IHectrOnics 
Science & Technology 
Space 
Lot Sabha 
Railia Sabha 
PH ~ Main 
Secretariat 0 the 
. Vice-Preaident 

Total time tIlten on 49 39 
Demands for Gran ts 

Diacuslion and votina 1 IZ 
on Supplementary 
Demands for Granll 
(General). 

0 03 
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7. LEAVE OF ABSENCE 

SI. 
No. 

Name of Member 

I. Shri C. H. Mohamed Koya 

:1 • Shri Shashi 8hushan 

3. Dr. G. S. Melkote • 

-4. Shri R. R. Singh Dw 

1. Shri Rasiklal Parikh. 

6. Shri Yamuna Prasad Mandai 

7. Dr. G. S. Mclkote • 

8. Shri M. Kalyanasundaram 

9. Shri A. K. Gopalan 

Perice! for which nate when 
leave granted leave granted 

1$-II-74 to 20-12-74 I 
24-2-7$ to u-3-75 

17-2-75 to 10-3-75 

• 17-2-75 to 20-9-75 J 
• 17- 2-75 to 18-3-75 

• 18-2-7S to 4-3-7S 

J. 18-3-75 to 17-4-75 )1 
• 17-2-75 to 26-3-75 

16-4-75 

8-5-7S 

8. MOTIONS 

(i) Motion or No-Conrldence In tbe Councilor Mlnlatera. 

Brief Under Member Date on Whether Date of Time Decision pi' 
subject Rule which leave diacussion taken of the 

leave of was House 
the House granted 
asked for by the 

House 

H.M. 

'Want of 198 Shri Jyotirmoy 9-5-1975 Leave 9-5-1975 6-c6 Negatived 
Confidence Bosu granted 
in the 
Council of 
Ministers. 
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(IV) Motion under Rule 38!S for auapcoaioo of Rule 

SI. Brief Subject Member Date on Time Remarks 
No. which taken 

motion 
mOTed 

H.M. 

l. Suspension of Rule 206 ~  in Shri Pranab Kumar 25-3-75 c-08 Adl'pted. 
its applicaion to 'a statement Mukherjee 
of the detailed estimate under 
each ~  divided into items' 
for t  e purpose of granting 
Vote-on Account in relation to 
the State of Nagaland. 

2. Suspension of rule ~ relating to Sarvashri JyotiImcy 7-4-75 (-19 Ntg.tivcd. 
question hour. Bosu, Jancshwar 

Misra and Madhu 

• Lirnaye 

Suspension of rule 32 relating to Shri Janeshwar Misra 15-4-75 (--<3 Negatived. 3· 
qucstion hour. 

9. OATH OR AFFIRMATION 

SI. 
No. 

Name Consti-
tuency 

State Language of oath 
affirmation 

Date 

1. Shri Sharad Yadav • Jabalpur Madhya Pradesh Hirdi (dfuma-18-2-75 
tion) 

2. Shri Ismail Hossain Khan. Barpeta Assam English (oath) 26-2-75 

10. OBITUARY REFERENCES 

SI. 
No. 

eI 

Name 

I. ~  Lalit Narayan Mishra, sitting Member 
of Lok Sabha and the Minister of Railways 

2. ~ .. rtaP Singh, sitting ~  of Lok 
\ ha. 
, / 

3 ~  Tekur ~  Member of the 
' First, Second and T 'rd Lok Sabba. 

4· Shri Hira La] Shastri, Member of the Con ... 
tituent Assembly and the Second Lok 
Sabha. 

"-< 
\.. 

Date of Date on 
death which 

3 

3-1-75 

~  

24-1:&-74 

28-13-74 

reference 
made 

4 

17-2-75 

17-2-75 

17-2-75 

17-2-75 

Time Remarks 
taken 

5 6 

H.M. 

1 
J 



I Z 3 4 5 6 

-1-,. Shri Shanbrrao Deo. Member of the Cor.1I- 3c-12-74 17-2-75 1 dtucnt Assembly and Provisior.al Parlia-

I ment. 
0-19 

76. Shri Omeo Kwnar Das, Member of the Z3-1-75 17-Z-75 I 
Constituent Assembly. I 

~ 

V· Shri Krishnapal Singh, Member of the 24-1-75 17-2-75 I 
Third Lok Sabha. 

I 18• Shri M. J. Jamal Moidecn, Member of the 24-1-75 17-2-75 

~ Central Legialative Assembly. 

~  Shri DebendraNath Mahata,sitting Mem- 17-2-75 18-2-75 ') 
~  .' ber of Lok Sabha. 

J 
r 0--03 

.lq/ Shri Ramesh Chandra Vyas, Member of the 27-12-74 18-2-75 

t) V Second and Fourth Lok Sabha. 

"j. Shri Ku, Sivapparaghassan, Member cf the Third Lok Sabha. 
16-2-75 19-2-75 (-·:2 

IZ.,. Shri R. N. Singh Deo, Member of the First 23-2-75 24-2-75 0--02 
"- Lok Sabha. 
'"./ 

~  Shri J. N. Lahiri, Member (If Secor.d Lek 7-3-75 10-3-75 ') 
-,,/ Sabha. 

~ 0-03 
14· Shrimati I1a Pal Choudhuri, Member of the 9-3-75 10-3-75 J '., First, Second and Fourth Lck Sabha. 

/' Shri ~  Patel, Member of the Fourth 10-4-75 11-4-75 0-03 
Lok Sabha. 

',/ 

'/-, 16. Dr. S. R1Jhlkrishnan, former Presidel:t of 17-4-75 17-4-75 ') H( l'se EC-
India. I joumed v/ Shri Khandubhai K. Desai, Member of the } 0-08 

afler cbi-
17-4-75 17-4-75 tualY re-

Cons.tituent Assembly, Provisicr al Parlia-
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fercr . .;u 
~  aid First Lok Sabha. as a mark 

.. of respect 
to the me-
memory of 
Dr, Radhl-. 
krishnan 

"F8. Shri ~  Nath Par dey, Member of Secerd. .28-4-75 3e-4-75 c-<3 Third and Fourth Lek Sabha. 

--s9· Kumari PadmajB Naidu, Member of the Provisional Parliament, 
z-S-7S ~ C-<4 

f' Shri Peter AlvBles, Member of Tb'tl! Lek Sabha. 
6-5-" '-'-75 ~ 
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IZ. PERSONAL FXPLANATIONS UNDER RULB 3S7 

SI. 
No. 

Brief subject Name of Member who 
made the penonal ex-
planation 

I. Certain remarks about Shri N.K.P. Salve Shri N.K.P. Salve 
made by ~  Shara1 Yadav in the 
House on I8-4-7S. 

2. Certain remerks about Shri G.S. Mishra Shrl G.S. Miahra 
made by Shri Sharad Yadav in the 
House on 18-4-75. 

3. Certain references about Shri Morarji Shri Morarji R. Deui 
R. Desai made by the Prime Minis-
ter during her statement in the House 
on IS-4-7S about elections in Gujarat 

13. PETITIONS 

Presented by Members 

Date 

11ht-7S 

18-4-75 

31-4-75 

Time 
taken 

H.M. 
o-n 

0-03 

0-09 

4 
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16. QUESTIONS 

(i) STARRED 

Number of Questions put down in Question Lilts for Oral Answen 

Number o( Questions orally answered 

(ii) UNSTARRED 

Number of Questions put down in Question Lists (or Written anewen and 
written aDswen furnished 9.922..·· 

(iii) SHORT NOTICE 

Number of Questioas put down in Short Notice Question Lilts 

Number of Questions orally answered • 

(iv) QUESTIONS UNDBR RULE 40 
Number of Questions PUt down in Question List 

Number of Questions orally answered 

• Includes 18 Starred Questiors withdrawn by the Memben/deleted from the Listi/trau-
ferred from on e Ministry to another . 

•• Includes 240 Unstarred Questions withdrawn by the Member/C:CletcCl frem lhe ~  

tl'anlferred from one Ministry to another. 
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19. SPEAKER/CHAIRMAN 

RULINGS/ANNOUNCBMBNTS 

Subject 

1. Celebrations to be organised to mark ~ 25th Anniversary of the Constitution and 

Date 

Parliament. 18-2-75 

*2. Shouting of slogans ard throwing of SOlT'e lestlet6 frem the Visiteu' Gallnyon 
the floor oflhe House by three visitoI£ ar.d assault hy th em on the Wntch ard 
Ward statTon duty in the Visitors' Gallery. 6-3-75 

3. Congratulating the Indian Hocke) Team for their glorious viCl0lY in the W(lrld 
Cup Tournament played at Kuale Lumpur. 17-3-iS 

4. Apology tendered by the Editor of UNI for premature release of news item 
regarding a notice in !.ok Sabha. 17-3-75 

S. Question of privilege in respect of a letter alleged to have been written t,y em-
ployees 'If Hin1a1::o to fle President of Hinrlalco an'l referred to by Shri 
Janeshwar Misra in the House on 2-5-75. •  • 8-5-75 

*For motion adopted by the House sentencing the visitors to implifcr.lT.lI L :u !lIlt n lit J:. 

20. STATEMENTS BY MINISTERS 

(i) SUD-WlDtD STATI!MENTS MADE/UID UNDER RULI! 372 

SI. 
No. 

Subject Name of Minister' 

3 

I. Government business for the week Ccmrner.- Shri K. Rsghu 
dng the 24th February, 1975. • Rml.aiah 

2. lammuandKashmir 

3· Discussion on the stat elllent by the Prime 
Minister regarding Jammu and 
Kashmir on the 3rd March, 1975. 

• Shrimati Irdira 
Gandhi 

Shri K. Raahu 
Ramaiah 

4· Resumption of U. S. arms &upplicos to Palds, Shri Y. B. Chavan 
tan . 

Date 

4 

:U-2-7S 

24-2-75 

25-2-75 

Time 
tUcn 

5 

H.M. 

00.28 

00'32 

00'03 

./5. Government bulliness for the week comm.en-
cing the 3rd March, 1975. 

Shri K. Raghu 
Ramaiah 

28-2-75 co' 31 

/6. Government busineu for the week oommen- 8hri K. Raghu 
y dng the loth March, 1975. Ramaiah 

'-3-75 cO'28 

7· Arrest of Shri Biswa 
Airport. 

Goswami at Borjhar Sh,ri K. Brahmararda 
Reddy 

12-3-75 cO'25 

-S. Submission of two Interim Reports of Na-
tional Commission on Airiculture. 

Shri Pribt-.l1das Patel 13-3-75 

----------. 
-Statement was laid on the Table. 



3S 

3 4 

l-/9. Government business for the week comrncJ'I.c-Shri K. Raghu 
ing the 17th March, 1975. Ramaiah 

~ 

10. Setting up of Wage Boards for Working Shri K. V. RaahWlatha 18-3-75 
Journalists and non-Journalists and Non- ReddY 

II. 

*12. , 
Journalist newspaper employees. 

Incident at Allahabad High Court on the 
18th March, 1975 where one person was 
arrested on being found in possesaion of a 
country-made pistol aTd some cartridges. 

Shri K. Brahnunandll 
Rt.ddy 

Suicide by an employeeoftl1e Indian Cqm:cil Srri ArI186ahib 
of I\griculturlllResearch. / P. Shinde 

13. Attempt at the life of Shri A. N. Ray, Shri K. Brabmansl1da 
Hon'hle Chief Justice of Supreme Court of Reddy 
India on the 20th March, 1975. 

" 14. Government business for ~ wert com.m.erc- Shri K. Raghu 
ingthe 24th March, 1975. Ramaiah 

15. Procurement and pricing policy of wheat for Shri Arrasahib 
the 1975-76 rnarketingsea80n. P. Shin de 

16. Revi.hll1 of pay scales of Dell"i teachers. • Prof. S. Nurul Hasan 

17. Orders of detention under Maintenance of Shri K. Brahmananda 
Internal Security Act in Tripura. Reddy 

,'18. Governmentbusinessfortheweekcom.m.enc-ShriK. Raghu 
ing the 7th April, 1975. Ramaial: 

4119. Non-aligned Bureau Meeting of Ferrign Shri Y. B. Cha ... an 
Ministers held in Havill' a frem 17th to J 9th 
March,1975· 

20. Decision of the Government on the reoom- Shri B. P. ~  

mendations of the Tariff Conunission on 
the Cement Industry with regard to ex-
works retention prices for new units. 

21. Situation in Sikk.im., Shri Y. B. Chavan 

t2.3. Payment of ex-gratia compensation for pro- Prof. D. P. Chatto-
perties ofIndian s in former Westand Bast padhyaya 
Pakistan. 

23. New steel plants in ~ Southern Region. • Shri Chandrajit 
Yadav 

18-3-75 
6-5-75 

19-3-75 

21-3-75 

2J-3-75 

24-3-75 

25-3-75 

25-3-75 

26-3-75 

7-4-75 

9-4-75 

11-4-75 

I1-4-75 

II-4-75 

24. B1ectionsin Gujarat. Shrimati Indira 
Gandhi 

15-4-75 

Reported death of over 100 Adivasisin Bans-
wara and Panchmahal districts of Rajas-
than and Gujarat as a result of consump-
tion of rotten foodgrains. 

Govern ment business for the week oom.m.enc-
ing the 21St April, 1975. 

*Statement was laid on the Table. 

SI ri Shah Nawaz 
Khan 

Shri K. Raghu 
Ramaiah 

J6-4-75 

18-4-75 

5 

H.M. 

00'05 

00'53 
00'13 

~ 

00'58 

~ 

00'04 

cO'c6 

I'OJ 

cO'OJ 

00'01 

00'12 

00'01 

OO'Qa 

00'06 

CO' 02 

00'54 
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I 3 4 S 

H.M. 

27· Talks held in Dacca on Ganga Waten from Shri Jagjivll1 lUm 21-4-" CC;'G7 
16th to 18th April,1975. 

28. Succcssful launching of the fint Indian sate- Shrimati Indira 21-4-75 CO'03 
lliteon April 19, 1975· Gandhi 

- 29· Governm.cnt business for the week CCJnJner:- Shri K. Raghu 25-4-75 cC'32 
'1....-" cin,the aBth I\pril,197S. Ramaiah 

30. Recognition of Provisior.al Revoluticr 81 y Shri Bipir fal DRS 3c-4-7S CO'OI 
Government of South Vietr fin. 

31. Government business for the week CX'JnJner c- Shri K. Raghu 2-5-75 00'36 
\./ ingthe 5th May, 1975. R.amIiah fqi) 

Reported burning of 300 houses ard kiJlir g Shri K. Brahmararda 
( ... 

32. 5-S-7S cC'C!1 
of 2 Harijanl by the Upper aa. in Village R,ddy 
SherpurdiBtrict Ghazipurin U. P. 

33· Additional items of busineBB to be taken up 
by the House during the current week. 

Shri K. Raghu 
Ramaiah 

5-5-75 co· 04 

34· Problems of refugees from form.cr Bast Palei-
stan in Welt Bengal. 

Shri R. K. Khadilbr 8-5-75 

-35· Alleged Government interferer ce in the Shri Om Mehta 9-5-75 
re:tioul affairs of the Sikh Community 
m e by tl\c President of Shiromani Gur-
dwara Prabandhak Committee. 

-Sratemcnt was laid on the Table. 

(ii) STATBMBNT UNDIR RULB 199 

Subject Name of Member Date Time 
taken 

H. M'CIf 
llcsrsatioll from the ofIice of the Minister Shri Mohan Dharia 5-3-75 0'31 

o State in the Ministry of Work. and Houling. 



SI. 
No. 

Brief subject 

35 

(iii) STATI!MBNTS UNDER DmBCTrON lIS. 

Name of Member 
who raised the 
matter 

Minister who 
replied 

Date Time 
taken 

H.M. 

I. Certain information given by Shri ]yotirmoy 
the Minister of Home Affairs Bosu 

Shri K. Brah- 12-3-75 0' II 

• 

on the 19th February, 1975 
during discussion on the re-
ported police atrocitie, in the 
Jama Masjid area in Delhi. 

2. Certain information given to 
the House by the Minister 
of Home Affairs on the 8th 
April, 1975 about certain 
remarks reported to have 
been made by Shri Samar 
Guha at the time of incidents 
in Calcutta in which Shri 
]ayaprakash Narayan's car 
wall attacked. 

mananda Reddy 

Shri Samar Guha Shri K. Brah-
mananda Reddy 

3. Certain information given by Shri ]yotirmoy 
the Minister of Defence on Boau 

Sardar Swaran 
Singh 

the 20th February, 1975 in 
~ to Unstarred Question 

No. 422 regarding detention 
of Major Ramesh Chandcr 
Dhawan. 

(iv) MATTERS UNDER RULE, 377 

22-4-75 

Sl. 
No. 

Subject Name of Member Minister who made Date 
who raised the  the statement 
matter 

1 2 3 

I. Reported beating of a Harijan Shri Sharad 
to death by the police in Yadav 
Sagar District of Madhya 
Pradesh. 

2. Reported serious situation aris- Shri Shankar 
ing out of dwindling coal Dayal Singh 
stocks With the Railways. 

3. Reported notice given by 
Members of the Indian 
Hockev Team for the World 
Cup Tournament that they 
would refuse to play in 
Kuala Lumpur Tournament 
in case the team Was not 
cleared within three ~  

Shri Atal Bibari 
Vajpayee 

4 

Shri Arvind 
Netam 

5 

18-2-75 

19-2-75 

20-2-75 

0'07 

Time 
taken 

6 

H.M. 

0'02 



I 2 

+ Outcome of a Writ-Petition 
filed in the ~ High 
Court regarding Pre'lid..:n-
tial Order for withdrawal of 
certain amounts from the 
Consolidated Fund of Union 
Territory of Pondicherry_ 

S. Announcement over the All 
India Radio about Shd 
Mohan Dhalia being drop-

~ .from the Council of 
MinIster·'. 

6. AUeged impropriety in the 
announcement made outside 
. the House about exemption 
from payment of new 1% 
general Exci'le Duty in cer-
tain cases. 

7. Payment of ex-gratia ~
sation for properties of 
Indians in former West and 
East Pakistan by t.he 3ut 
March, 1975. 

8. Reported arrest under MISA 
of CPI (M) and CITU lead-
ers including MLA's and 
the leader of opposition in 
Tripura Assembly. 

36 

3 

Shri Era Sezhi-
yan 

Shri Madhu 
Limaye 

Shri Somnath 
Chatterjee 

Shri Samar 
Guha 

Shri Dinen 
Bhattacharya 

4 

Shri I. K. Gujrll 

Shri Pranab 
Kumar Mukher-
ieci 

S 

25-2-75 

12-3-7S 

13-3-75 

Prof. D. P. 20-3-75 
ChattopadhyaYI ----

·II-4-7S 

24-3-75 

hS-3-7S 

9. Blacking out of certain items of Shri Jyotirmoy Shri I.K. Gujral 2S-2-75 
business in the House by the Bosu 
All India Radio. 

10. Instructions issued by the 
Ministry of Information and 
Broadcasting to ~ to 
delete from Indian News 
Review No. 1378 portions 
regarding Shri J ayaprakash 
Narayan's march to Parlia-
ment on the 6th March. 1975. 

Dr. Laxminarayan Shri I.K. Gujral 
Pandeya 

II. ~ failure to fill 
vacancies in the High Courts 
and Supreme Court resulting 
in piling up of cases. 

ShriMadhu 
Limaye 

12. Certain problems confronting Shri S.M. Baner-
the textile mills managed by iee 
the National Textile Cor-
poration. 

Reported death of two penons 
88 I result of beating while 
they Were in custody of 
security forces in Nagaland. 

• Statement laid by the Minister. 
tStatement made by the Minister. 

Shri A. Kevi-
chusa 

Shri H. R. 
Gokha\e 

9-4-7S 

10-4-75 

6 

H. M 

0'17 

0'39 

0'07 

0'03 

0'07 

0'14 

0'04 



--•• -------- ____ ~ 

2. 

14· Failure of the Government to 
lay on the Table Appropria-
tion Accounts and Audit Re-
ports in respect of Pondi-
cherry. 

IS. l'olitil.:al and constitutional 
issues raised by the resiana-
tion ot Shri' Mange Rim 
from the EUcutive CounQ1 
of the Delhi Metropolitan 
Council in the light of Delhi 
Metropolitan Council Act. 

3 

Shri Era SezhiYan 

ShriMadhu 
LUnaye 

16. Shortage of drinking water Shri R. V. 
in the Cities of Madras and SWaminathan 
Madurai. 

t7. Need for encouragement .to t. Swami 
a student from Uttar. 1'ra-'" 'I3rahmanand 
desh who had topped III an 
academic test held in Pondi-
cherry. 

18, Procedure for guillotine of 
the outstanding Demands 
for Grants in respect of 
Budget (Genllral). 

19, Non-making cf any provision 
in the budget for payment 
of five instalments of D.A. 
to the Central Government 
Employees. • ..... 

20, Reported dissatisfaction 
amongst University and 
coUege teachers of Madhya 
Pradesh on account of non-
implementation of U.G.C. 
grades leading to postpone-
ment of euminanons. 

Shri Madhu 
Limaye 

Shri S. M. 
. B:merje e 

Dr. Laxminara-
yan Pandey. 

4 5 6 

H.M. 

29-4-75 

29-4-75 0'05 

6-5-75 0'01 

(v) STATBMIlNTS CoRRBCTING INFoRMATION RHGARDING Sl'ARRI!D QussnoNS UNDBR DlIIBCTIoNS 16 

Sl. Brief subject Name of Minister Date Time 
No. taken 

Shri Annuahib 
H.M. I. Correcting the answer given on ~  17-3-75 0'01 

\0 II supplementary on carr.ed P. Shinde 
Question No. Il!7 regarding stCPIi taken 
under S.F.D.A. and M.F.A.L. Scheme 
in West Bengal. 

2. Correcting replies giVen on 27-2-75 to sup- Shri Chandraiit 10-4-75 0'01 
plementades on Starred question No. V.dav 
141 regarding Durgapur Steel Plant. 

3· Correcting the reply given on 24-2-75 to Shri Dalbir Singh 5-5-75 0'02 
Starred Question No. ~ regardin& De-
velopment under the &tional pita! 
reglOn Plan around Delhi. 

'" Statement included under 'papers laid.' 



21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS 

Business 

ADJOURNMBNT MOTIONS 
BILLS-
(a) Government Bills 
(b) Private Members' Bill. 

BUDGBTS-
(a) Railway Budget. •  •  • '. •  .  . 
(b) General Budget. .  .  •  •  •  •  . 
(c) BudgetB in respect of States/Union territory under President's 

rule . 

CALLING ATTENTION NOTICES (Rule 197) 

DISCUSSIONS-
(a) Half-an-hour Discussions (Rule 5') 
(b) Short Duration Discussions (Rwe 193) 

MOTIONS-
(a) Motion of No-confidence in the Council of Ministers (Rule 198) 

(b) Motions (Rules 191 and 342) 

PRESIDBNT'S ADDRESS 

QUESTIONS 

RESOLUTIONS-
(a) Statutory Resolutions 

(b) Private Members' Resolutions 

STATEMENTS (Rules 357, 372 and 377 and Directions 16 and US) 

OTHER MATTERS, such as Papers laid on the Table, Questions of 
PrivilegeJ Obituary Referencca, Points of Orders, etc. 

TOTAL 

. 

Percentage 
to the 

Time total 
time 
taken 

H.M. 

80004 a'3 

~  10'6 
II-30 3'3 

23-'4 6'7 
69-25 19'6 

··12-43 3'6 

19-58 5'6 

5-39 I' 6 
11-44 3'3 

6-06 1"7 
17-28 4'9 

15-25 4'4 

44-11 12'4 

.... 3-32 1'0 

15-14 4'3 

13-32 3.8 

38-33 10'9 

354-30 100'0 

810int discussion took place on Statutory Resolutions (flide Statement NO.I7(i), S. Nos. 2-
to 4 and 6] and motions for consideration of the connected Government Bills (vide Statement 
No. 3(i)J S. Nos. 8, IIJ IS and 17]. Time taken on joint disCU8sion has been shown under 
Government Bills. 

--Joint disCUSBion took place on Statutory Resolution [fJide Statement NO.:I7(i), S. No. ,], 
Demands for Grants on Account for 1975-76 and Suppfementary Demands for Grants for 
'974-75 in respect of the State of Nagaland [flilk Statement No.6, Sub-head (v»). [Time 
taken on joint discussion has been shown under Budgets in respect of States/Union territory 
und er President's rule. 

GMGIPND-LS 1-765 :LS--+7-7'5-700. 


